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Issue of Licence for setting uwp of
Industries in Gujarat

417, SHRI SOMCHAND SOLANKI :
Will the Minister of INDUSTRIAL DE.
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) the number of licences issued for and -
seiting up of new industries in Gujarat from
April, 1972 to June, 1972 ; and

(b) the number of applications pending
with Government and the number out of
them which have been rejected and the reasons
therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) 3 licences have been issued between
April 1972 and June, 1972 for the setting up
of new industries in Gujarat,

(b) 251 applications arc pending as on
1.7.72. The question of any of these having
been rejected does not arise.

Implementation of the Supreme Court’s
decision on Semiority

418. SHRI S. M. BANERJEE: Will
the PRIME MINISTER be pleased to state:

(a) whether the Supreme Court’s decision
regarding the seniority has been implemented
in the Government of India offices ;

{b) if not, the reasons for the delay ; and

(c) the time by which the said decision
will be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a} and
(c). The Supreme Court’s judgment, dated
4th J y 1972, was delivered in Civil
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Appel.h Nos. 1845 of 1968 (Union of India
and others Vs. M, Ravi Varma and others),
No. 1846 of 1968 (Union of India and others
V. 8. Ganapathi Kini and Others) and No, 50
of 1969 (Union of India and Others Va.
Suresh Kumar and Others). Ministry of
Finance (Department of Revenue and Ine
surance) who are administratively concerned
with the first two specific cases decided by the
Supreme Court have taken appropriate action
for implementing the Court’s orders in those
cases. It is hoped that the of ime
plementation would be completed shortly,
The Ministry of Health and Fumily Planning
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wha are concerned with the third case have
implemented the Court's orders in that case.

{b} Does not arlse.
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Survey conducted by Scientiic and
Technical Personnel Division of C. 8. L R,
regarding jobless Graduates

420, SHRI H, M. PATEL:
DR.  LAXMINARAYAN
DEYA :

Will the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be plensed to state :

{s) whether the Scientific
ittt ot et
and Industrisl Research  have recently
conducted & survey which shows that $th of
India's Graduates, including seience,
ing aad medical graduntes, are jobless; and
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(b) if so, the facts and figures thereof
and the reaction of the Government of India

in this regard ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMAN-
IAM) : (a) The Division for Scien.
tific and Technical Personnel of C.S.LR.
did not undertake any survey of unemploy-
ment but carried out a study of unemployment
amongst technical personnel and other gra-
duates, on the basis of the data collected in
the 1971 census, The study revealed that
17.1%, of persons with at least of first degree
in Science, Engineering, Technology, Agri-
culture or Mo:dicine and 20.9% of persons
with at least a first degree in Arts or Com-
merce were reportedly unemployed in April,
1971, The overall unemployment amongst
persons of all categories holding at least a
first degree was 19.7% or about 1/5th of the
total estimate stock.

(b) Government of India have already
taken some steps to generate employment. An
“Expert Committee on Unemployment” has
been appointed to assess the extent of Un-
employment and to suggest remedial measures.
A sum of Rs. 50 crores has been allocated for
employment of educated persons of which
an amount of Rs. 20 crores has been allocated
in this year’s budget for programmes to
generate  employment  for educated une
employed. The nationalised banks also
render financial help to enterprising un-
employed persons,

Besides, these schemes like Scientists’
Pool, Research Fellowships, Supernumerary
appointments are in operation to help Scienti-
fic and Technical Personnel in particular.

Shortage of Milk Powder

421, SHRI PAMPAN GOWDA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state 3

(a) whether there is a shortage of milk
powder and baby foods in the country ; and

(b) if so, whether Government propose to
set up & milk powder factory in the country;
and if s0, the broad outlines of the praposal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHFSHWAR PRASAD):
(s) Yes, Sir. There is some shortage.

(b) Government, at present, have no





